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Hon'ble Mr. O.P;·i Sharma, Member (Administrative) 
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This CF has been £.i1e·d · · by the petitioners stating 

therein that the respondents are intentionally disobeying the 

orders of this liribunal dated 24~13.94 in OA no. 653/92 in so 

far as the names of the petitioners have not been included in 

the seniority list dated 23.14 .. 87 nor they have been screened 

on the basis of their correct seniority•, The respondents have 

stated in their reply that they have implemented the judgement 

and have already published the seniority list in terms of the 

direction of this Tribunal in the aforesaid application. The 

i amended seniority list has already been annexed to the reply •' 

In the circumstances, it cannot be said that the respondents 

have committed any contempt. This petition-is, therefore, 

dismissed. Notices issued stand discharged.: 
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